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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL:HYDERABAD BENCH
AT HYDERASB D

0.A.Ng,708 of 1997, DATE_OF ORDER:1Q-3-1998.

Betwaen:

Smt.2ameel Fatima. - +s Applicant

and

1. Asst.Superintendant of Post Offices,
Hyderabad, West Sub Division,
Hyder abad-1.

2. Sr.Superintendent of Post OfPices,
Hyderabad City Division,Hydergbad-1.

3. Sri Rajanlal Ashok Kumar,

s/o & age not known,EDSV,
Sitarampet, Hyderabad-1.

(R«3 is impleaded as per Court Ordsr
dated:25-11~87 in MA.No.1118/97).

.. Respondents

COUNSEL FOR THE APPLICANT :: mr.S.Ramakrishﬁa Rao
COUNSEL FOR THE RESPONDENTS:: Mr.N.R.Devaraj
CORAM: |
THE HON'BLE SRI R.RANGARAJAN,MEMBER { 4DMN;

AND

THE HON'BLE SRI B.5.JARI PARAMESHWAR,MEMBER(JUOL)

: ORDER:

ORAL ORDER (AS PER HON'BLE SRI 8.5.JAI1 PARAMESHWAR,MEMBER3))

Heard Mr.5.Ramakrishna Rac for the Applicant
and mr.U.V.Satyénarayana Por Mr.N.R.Devaraj for the
Respondents, Earlier notice sent to R-3 raeturned unserved
stating that R-3 was not aveilable. Subsequently, the
lqarnad Counsel for the Applicant had also aaﬁt a notice
to R-3 through Registered Post, He had produced the

Raceipt of 31-8=1998. Even taday the acknowledgment has not

bean raceived. In the circumstances, it is deemed that notice|

to R-3 has been served.
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2. The applicant in this 0OA had spplied fPor the post

R

of EDSV,Sitarampet.

3. The facts and circumstances of this case are
gimilar to the facts and circumstances in 0.A.No.706 of

1997,decided on 2-3-1998.

4. The raspondentson failure on the part of the Employ-

ment Eichange to sponsor eligible candidates, had issued

notification on 2-12-1996, Subsequently, the Employmant

Exchange appears to have/\cortespandénqﬂaith the respondent-
owd Lofonr "

autharities, had sent a list of aligible candidates. This

fact wes considersed and we directed the respondent-authori-

ties to consider ths candidates who submittad their candi-

dature in responss toc the notification dated:2-12-1996,

5. Hence, the directioms given in the 0.A.No.706 of 1997

are spplicable to this case also,

6. Hance, we direct the Reapondent No.! to selsct suitabl
candidate from amongst those who had applied in response to
the notification dated:2-12-1996 and to Pill up the post of
EDSV by a ragularly sslectsd candidate. Till such time the
regularly selected candidate is pested as'EDSV.Sitarampet,

the Respondent No.3 shgll bag treated as a provisional appoin

tee of the sazid post office.

7.  With the shove direction ., the 0A is disposed of.

.sﬁJA1’ﬁHE;;E;;;;;/;) ( R.RANGARAJAN )

’,,,/f”EEEEER(JunL)  MEMBER (ADMR)
W~ s

- Dated:this the 10th _day of Septsmber,1998 D @ 4
‘Dictated to atens in the Open Court j

No cosats.
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Copy to:

i Asst.Superintendent of Post pffices, .

Hyderabad West Sub Division, Hyderabadi

J Sr.Superintendent of Post Gffices,. S
Hyderabad City Division, Hyderabads -
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One
One
One

One

copy to Mr,S,.Ramakrishna Reo,Advocate,CAT,Hyderabad,
copy to Mr.N.B.Deuraj,Sr.tGSC,CAT,Hydarabad. B

copy to HBSJP,M(J),CAT,Hydaerabad.

copy ta 0.R(A),CAT,Byderabad,

duplicate copys
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